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~ l~e of Roccipt 
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Allah 

Original Application No. ~ 0 2-of 1994. 

' Under Section 19 of the A .T ./\ct - 1985 ) 

District - J\llahabad. 

,. 
Vij~ Komar son of Shitla Din Ya<;iav, 

\ 

( Casual Labour ) ~ ·· 
. . ) 

Northern Railway, 

Under Senior Electrical Foreman, 

Resident of riouse No• 101, Ashok Nagar, 

Rajapur, Allahabad. • • .• • • • Applicant. · 
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Versus 

- ~ 

1. The Union of India, 

• . 

Through the .Gene1 al Ma nager, 

Nortnern Railway, 
, 

Baroda House, 

New Delhi• 
. . . - \ 

2. The Di vi sio.nal Railway Men ager, 

Northern Railway, 

Allahabad. 
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3. The Senior Divisional Electrical Engineer (Traction 

Northern Rail way, 

.\llahabad • • • • • • • • • • • • RESPONDENT s • 
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